IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, JAIPUR

OA 508/2003 | DATE OF OFBER: 23;432004
Igbal Ahmed son of Shxi Mustafa Khan, aged akout 37 years,
resident of Railway Colony, Near TRY Railway Colony, Sawaimachopur
at present employed on the post of T.C. in Checking Branch,

Sawaimadhopur, Central Western Railway, Kota Division, Kotay

o o Applicant
VERSUS

AER Union of India through General Manager, Central Westem
Railway, Jababpury]

23 Divisional Railway Manager, Central Wed:ern Railway,
Kota Division, Kotay

A Sr;! Divisional Signal and Telecom Engineer (South),

“Central Western Railway, Kota Division, Kotad

£h54 Respondents

None present for the applicanty
Mr, Tej Prakash Shama, Counsel for the regpondentsy

CORAM: »
Hon'ble Mri MiL3l Chauhan, Member (Jiidicial)

Honlble Mr, AJ/K;t Bhandari, Member (Administrative)

OFDER (ORAL)

From the order sheets, it is evident that the matter has
been adjoumed on the request of the learned counsel for the
applicant since 26,242004, None has put appearance on behalf of
the applicant even today, It appears that the applicant is not
interest in pursuing this OA}

24 The learned counsel for the respondents submits that the
applicant has joined on the new place of pesting, as can be faie/n
from the letiter dated 13711520034 Copy of which has been /%Jya-eeew{/
on record“’e He further subm:n.ts that in view of this devdlopment,

33 In view of vhat has been stated above, the CA is dismissed
No cost s‘“; ,
(AK. BHANDPrﬁ/ M.L. C H?\N)
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